IN THE HIGH COURT OF ORISSA,CUTTACK

Realisation of Court Fees received towards NOT READY
Certified Copy Applications

Date : 29.12.2025

INotified | ' '
Case No Courtjamount Reject
. Fee to be Status

|

21 |T K BARIK |106464/2025(29.12.2025 [WP(C)/35430/2025 7 | U
|
|

1 [K.DAs 1106424/2025(29.12.2025 |[WA/1969/2025 0 | c |
2 |S.K.SAHU |106425/2025(29.12.2025 [WP(C)/37076/202510 | c |
3 |M.DAs 1106426/2025(29.12.2025 |[WP(C)/37076/2025[10 | c |
4 |S.K.SAHU [106427/2025(29.12.2025 [WP(C)/30871/202510 | c |
5 |S.K.SAHU [106428/2025(29.12.2025 [WP(C)/37072/202510 | c |
6 |M.DAS 1106429/202529.12.2025 |WP(C)/37072/2025 |10 | c |
7 |c RaNA 1106439/2025(29.12.2025 |[WP(C)/35717/2025[10 | c
'8 |S. R BARIK|106443/2025(29.12.2025 |WP(C)/34648/2025/10 | c
\SUBASH ' ‘ ‘

9 |CHANDRA  [106444/2025(29.12.2025 |WP(C)/33586/2025 |10 c

PUSPALAKA

10 |T K sA 1106445/2025(29.12.2025 |[WP(C)/32877/2025[10 | c |
11 |[R K SAHU |106446/2025(29.12.2025 [WP(C)/32877/202510 | c |
12 [P K DAS  |106453/2025[29.12.2025 |WP(C)/37022/2025[10 | c |
13 |P K DAS  |106454/2025(29.12.2025 [WP(C)/37023/202510 | c
‘14 oonedtt ‘106455/2025‘29.12.2025 WP(C)/36680/2025‘10 ‘ ‘c ‘
15 |A K BUDHIA|106457/2025(29.12.2025 |RSA/319/2023 7 | S
16 |PURUSOTTAM|106458/2025(29.12.2025 [WP(C)/3797/2013 |10 | S
17 |T BUDHIA [106459/2025(29.12.2025 |RSA/319/2023 0 | S
18 |s C DAS  |106460/2025(29.12.2025 [WP(C)/32401/2022(10 | CH
‘19 P K BARIK ‘106462/2025‘29.12.2025 wp(c>/37o35/2025‘7 ﬁggiéflis ‘U ‘
20 |T K BARIK [106463/2025(29.12.2025 [WP(C)/35067/2025 7 S
|
|
|
|

22 |s SAMAL  |106465/2025|29.12.2025 |CONTC/5386/2025 |10 U
23 |P K PAL  |106468/2025(29.12.2025 |[WP(C)/10063/2024 10 U

' 81.00,3%81
‘24 ‘s. C. DAS ‘106471/2025‘29.12.2025 WA/119/2025 ‘7 CAPER LESS‘
25 |D. SAMAL |106484/2025|29.12.2025 |WP(C)/35580/2025/10 | c
| | | Total 235

NIC




